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Sbri Narulmha Heddy: When thir<L 
rate men on the Treasury Benches are 
providinll themselves with bronze 
statues, is It not lowering down the 
enormoUl prestige of our national 
leaders lllr:e Mahatma Gandhi and 
others, to throw them down and equa-
1I8e them with these third-rate ,1entle-
men? 

Bbri Mebr Chand 1Dwma: I have 
not followed 

Mr. Speaker: Nor could I follo .... 
it. 

~ ~ : '!"(T fq;m'l', "Pi f'f>mif ~ 
'fIlr q-( 1I'r.Ji")f '{fiI ~ ~ ? 

11." lin. 

SHORT NOTICE QuEIITIONS 

TaUoorID Thermal Power StaU .... 

+ 
B.N.Q. t. SIan M. P. Swamy: 

Sbri MaIalcbaml: 
Sbri Balakrl8lmaD: 
IiIlrt KuIak ..... bal: 
Sbri Nesamony: 
Shrl KasIDatha Doral: 
Shrt Re4d1ar: 

Will the Minister of IJ'rlptiOll ... 
Power be pleased to .tate: 

(a) the stage at which the propoeed 
Tutleorin Thermal Power P\Allt 
Scheme stando at pruent; 
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(b) the time by which the plant Ia 
likely to generate power; and 

(c) whether Government will ex-
pedite the scheme in view of recurr-
ing power failures from the Hydel 
Power Project.1 . 

1'be DepJd7 MInIster In tbe MIDIatrT 
at lrr\piloD and power (Shrt Sbyam 
Dhar MIsra): (a) to (c). Thermal 
Power Stations aggregatin, to 1160 MW 
bave been sanctioned for Madras Stat. 
for the Fourth Plan 10 far. This Is 
lIe.sides an addition ot 405 MW of 
hydro power from continuin& and Dew 
.. hemes. The size of the fourth Plan 
for power sector has not yet been 
finalised; sanction of further projects 
will have to awalt tbll. 

8ml M.P. SWUD7: May I know 
the reasons for tbe delay in givin, 
elearance to thill project, since the 
approval wu given 80me 18 months 
back at a meeting conailtilli of the 
IrrIgation and Power MinIster, the 
Deputy Chalnnan of the Planning 
CommIaI'on, the Member-in-charge, 
Mr. Thacker, the Union Finance 
Minister and the Industrle. Minister 
at Madras? 

The Minister of IrrIratlon and 
I'ower (Dr. K. L. Rao): First of all, 
tbere was no such meeting. Secondly, 
I wish to state that since that informal 
conversation, a further 400 MW of 
power had been sanctioned for the 
State. 

8hrt M. P. Swamy: May I know 
whether the minister knows that the 
absence of this power plant at Tutl-
eorin has been a serious handicap for 
maintaining the voltage in the 
Tirunelvell district, where energy-
intensive Industries like .caustic aoda 
plant, cement plant and a number of 
textile mills are located? 

Dr. E. L. Rao: Then! .hould be no 
weh dlllleultv In the normal opera-
lions. The d!stance of Neivell from 

this area is about 260 to 270 mil .... 
which is of the same order u the 
distance between Bhakra and Farida-
bad, and power is being obt.uned 
from Bhakra for Faridabad. 

Sbri MaJalebamJ: In view of the 
fact that power shortage during tjle 
fourth plan In Madrll5 State Is esti-
mated to be Ii million KW and 10 
many new power-consuming indus-
tries are coming up and by a proper 
linking of the grid system It would 
be possible to Improve the power .up_ 
ply In the southern region, may I 
know what steps will be taken to ex-
pedite the Tuticorln thermal plant? 

Dr. E. L.....: The load survey 
conducted in 1965 had shown that the 
load demand in 1971 may be 1800 MW. 
This hu been fully provided for. 
Actually the power .anctloned is In 
exc ... of the load demands. 

Sht1 NeDmOIIJ: When the scheme 
wu proposed, was It not in the con-
templation of the ministry that this 
Tutieorln seheme i. e.sentlal tor the 
Improvement of the Industries In 
Tlrunelvell district? 

Dr. E. L. Rao: There II .u1!Ic\ent 
power in Madras Grid to supply to 
all the places. 

Sbrl ll.eddllr: May 1 know what 
percentage of power Is used In the 
other States for Industry and 11ft irri-
gation? 

Dr. E. L. Rae: 1I'or the purpose of 
agricultural pumping In Madras, the 
power consumption I. of the order of 
24 to 25 per cent and the Madras Gov-
ernment Is to be congratulated for 
this. In other States It i. only 5 per 
cent. For the indw1itrieJII, It is about 5!'i 
per cent. 

ShrI Mlltblab: May 1 know If it is 
• fact that Mr. Dharma Teja. a private 
industrialist. made a generous offer to 
the MRdra. Government to construct 
a thennal power station at Tutlcorin 
and oll'ered to prnviM tet'hnleal 
know-hnw Bnd foreign exchange, and, 
It so. whv should the Central Govern-
ment h""latc to accept the offer and 
alI ow It to proceed? 
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Dr. K. L. BaD: The question ia not 
one of agency. The question Is one 
of giving further sanction to the pro-
ject. A£, pointed out by my eolIeague, 
further sanction of projects will have 
to wait for the flnallsation of the 
fourth plan. 

Shrl R. Ramanathan Chett1ar: Has 
the attention of the Minister been 
drawn to the statement made by the 
Industries Minister of Madras only a 
few days ago in regard to the disap-
pointment that has been caused In 
Madras by the news that the Tuticorin 
thermal plant will be delayed? 
J would also like to know whether the 
Planning Commission hu sanctioned 
it and only the Ministry is holding 
it up on some technical grounds? 

Dr. K. L. BaD: I have seen the re-
port rderred to by the hon. Member. 
The Planning Commission has not 
sanctioned it, has not approved it, has 
not included it in any of the plans. 
It is very unfortunate to say that the 
mlnistry is holding it up. 

Sbri A. P. Sharma: Is the Govern-
ment going to have are-assessment 
of the demand of power from other 
States like Bihar, Uttar Pradesh and 
Punjab also? 

8hri 8byam Dbar Ml<ra: Yes, Sir, 
at the last conference of ministers it 
was agreed that we will have a re-
assessment of the needs not only of 
one State but of all the States. 

Shrl A. S. Saigal: May J know what 
is the demand target for power sug-
gested by the Planning Commission 
by the end of the Fourth Plan and 
what i. the Ministry's assessment on 
this? 

Mr. Speaker: It rs not a general 
question on power; it i. only about 
Tuticorin. 

Sbrl Bhagwat Jba Asad: Keeping in 
view the average .consumption rate of 
electricity in the country, how do 
Government propose to correct the 
imbalance between the State of Mad-
rBl!. having the highest consumption 

today In the country, and lome of the 
other States which have lot the low_ 
consumption? 

Shrl Raa'bUDBdl SfDth: Like Uttar 
Pradesh-Uttar Pradesh bas the 
lowest consumption rate. 

Shrl Sbyam Dbar MIsra: It is true 
that the PeT capita consumption In 
some of the States is quite good, in-
cluding Madras. We are tryinl to 
correct that imbalance. 'lbere are 
four States: Andhra, Assam, Uttar 
Pradesh and Rajasthan, where it will 
not be even near half the average con-
sumption rate in the country. We 
are trying to correct that imbalance. 

AbollUon of the Post of Bloek Dege-
lopmenl omeer In Madhya PrtuI ... 

+ 
S.N.Q. 10. Sbrl Barl Vishnu Kamallt.: 

Shrl Prakash Vir Shastri: 
Shrl Bade: 
Sbrt Saltam CIwId 
Kachhavaly.: 
Shrl R. S. Tlwary: 

Sbri Chandak: 
Sbrlmati Sahodra Bat BaI: 
Dr. Chandrabhan Singh: 
Sbrl Lakhmu BbaWllll1: 
Shrl W.cUwa: 
Shri Vldya Cbaran Shukla: 

Will the Minister of Comm1lDity. 
Development and Cooperation be 
pleD sed to state: 

(a) whether it is a fact that the 
Government of Madhya Pre:lesh have 
sought the advice of the Union Gov-
ernment with regard to their proposal 
to abolish the OffiCe of the Block 
Development Offlccr; 

(b) the grounds on which the aboli-
tion is proposed by the State Govera-
mentj 

(c) whether the proposal has beea 
approved or disapproved; 

(d) the reasons in either cue; aDd 

(e) the llnanc!aI and admlniltratlve 
consequences of the .aid .boUtion1 




